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essential requirement that existing old and
outdated Telephone Exchange is replaced
by a latest electronic exchange system.

So, in view of the above, | request the
Central Government for setting up an
electronic telephone exchange of 10,000
lines capacity at Nellore replacing the existing
out-dated telephone exchange.

(Iv) Need to prevent poliution of
Ganga water dueto discharge of
effluents by M/s Vam Organic
Chemicals Ltd.,
Moradabad

[ Translation)

SHRI CHINMAYANAND SWAMI
(Badaun): M/s. Vam Organic Chemicals Lid.
at Gajraula, Moradabad discharges all its
effluents in the river Ganga, polluting the
Ganga water. The residents of Kachala Tirth
and the visitng pilgrims have been suffering
due to water pollution. People are failing
victims of many diseases. Therefore, there
is widespread resentment among the
residents of the place and thousands of
pilgrims whovisitthe place. Some years ago,
the Government launc hed a programme to
purify Ganga Waterand aremarkable amount
of funds was spent at places like hardware
and Varanasi etc. and this campaign got a
tremendous amount of publicity, but neither
any machinery was installed to purity the
effluents of M/s Vam Orgnic Chemicals Ltd.
Located at Gajraula, nor was any restriction
imposed on throwing of this impure water by
M/s Vam organic Chemicalsintothe Ganges.

Therefore, | would request the Central
Government to take immediate action to
prevent pollution of Ganga water due to
dischage of effluenets by M/s Vam organic
Chemicals Lid.

(v) Need to provide funds to Bihar
Governmentto solvethe problem
of scarcity of drinking water and
electricity of scarcity ofin Ranchi
District.

SHRI RAM TAHAL CHOUDHARY

Gajraula,

(Ranchi): There is acute scarcity of drinking
waler and electricity in Ranchi aistrict of
Binar. its effect is more severe on Ranchicity
whose population is 9 lakh. Other important
places with a population of 10to 15thousand
are alsoaffected. Atthese placesalsopeople
bring water from distant rivess and streams
and somehow continue to lie. For example,
allthe wells have drived up atthe main places
of Ranchi like Pithoriya, Sukurdu, Sitli,
lchagarh, Chandil, Ray, Piska, Nagadi, Rahe
and Manjhi and the water level has receded
considerablky. Thareis no supply of elactricity
even for 10 to 12 hours in a day which is
causing great distress. Due to this all the
industries, students agriculturists and in fact
people from all walks of life are affected.
Industries are also closing down and
entrepreneurs are also leaving.

So | request the Central Government to
provide funds to the State Government to
solve the problem of scarcity of drinking
water and electricity.

(vi) Needtotake stepsforpreventing
recurrence of incidence of blast
in Visakhapatnam, steel plant

[English)

SHRI SOBHANADREESWARA RAO
VADDE (Vijayawada): sir, on 27 April, 1992,
a blast occcured in Visakhapatnam Steel
Plant causing damage to the tune of four
crores of rupees to the Factory. The pipes
carrying waste gasses from the Godavari
Blast furnace to the turbine units located in
the Thermal power plant had broken due to
heavy pressure. Some workers received
injuries and were hospitalised. The control
room belonging to the Energy Management
Department also collapsed. The Nitrogen
gaslinewas alsoparty damaged. Fortunately,
the carbon monoxide gas pipe line was not
damged. Otherise, an unprecedentdcalamity
would have occurred in Vizag city, as
unprecedented in Bhopal city. Even earlier
also some accidenty, blasts had occurred in
the steel plant resulting it loss of several
lakhs of rupees sometimes and one croes of
rupeeswhen the laddle containing the molten
metal leaked and wastage hundreds of tons



